355 P.M. Bills & Res. Com. Rep.

to-morrow, I shall now take up Private
Members' Business.

(Interruptions)*

MR. DEPUTY SPEAKER : Do not
record anything. ([nterruptions),

15.32 hrs,

COMMITTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

Seventy-fifth Report

SHRI KAZI JALIL ABBASI (Domaria-
ganj) : Sir, I beg to move :

“That this House do agree with the
Seventy-fifth Report of the Committee
on Private Members’ Bills and Resolu-
tions presented to the House on the
18th April, 1884

MR. DEPUTY SPEAKER : The ques-
tion is:

«That this House do agree with the
Seventy-fifth Report of the Committee
on Private Members® Bills and Resolu-
tions presented to the House on the
18th April, 1984.”

(The motion was adopted)

15.33 brs.

WORKING JOURNALISTS AND
OTHER NEWSPAPER EMPLOYEES
(CONDITIONS OF SERVICE) AND

MISCELLANEOUS PROVISIONS

(AMENDMENT) BILL (AMENDMENT
OF SECTIONS 2 AND 3)
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* MR. DEPUTY SPEAKER : The ques-
tion is :

“That leave be granted to introduce a
Bill further to amend the Working
Journalists and' Other Newspaper
Employees (Conditions of Service) and
Miscellaneous Provisions Act, 1955."

(The motion was adopted)
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15.35 hrs.

RESERVATION OF VACANCIES IN
POSTS AND SERVICES (FOR
SCHEDULED CASTES AND

SCHEDULED TRIBES) BILL— (Contd).

MR. DEPUTY SPEAKER : Now, we
shall take up further consideration of the
motion moved by Shri Suraj Bhan. Mr.
Sunder Sicgh was on his legs. Mr. Sunder
Singh, you had already taken 7 minutes.
You may take another 5-6 minutes.
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*Not recorded. ,



